CORRIGENDUM /e

S.NoJ &n Page No./ Reference / line / column _ For May be read
s g e W | dft / wem & fom qE1 Wi
1. 1 Column 12, line |8 against "Office Expenses” 40,00 4,00,00
2. 3 Last line, columns 2,5, 6 & 7 Insert . 385
3. T Last column, third line from bottom under Budget Estimates 2008- 67,00 71,00
2009
4. 7 Last column, last line under Budget Estimates 2008-2009 7,83.,00 78700
5. 10 Third last and last columns, nineth line from bottom against “Total 115,00 115,00.00
— Compuoterisation of District and Subordinate Courts”
. 10 Third last column, eighth line from bottom against “Strengthening 20,00,00 Delete
of Access to Justice (SATIWEAP)™
T, 11 | Third last and last columns, eighth line from top against “Study of 100,080 Delete
| Judicial Reforms and Assessment Status” = S
8. 11 Three lings under line fiftcen from top under “Total - Stady of May be deleled
Judicial Reforms and Assessment Stams” B e e v e e ]
9. 36 Eighth kine under last three columns May be deleted
14. 36 Fourth and Fifth columns from the right, first ling 2014 Administration of Justice _ May be inserted
1. 36 First entry, second column 35.09.78 35,08,16
i2. in Last entry, second column 489142 48.89.80
1L, i3. 371039 | The headings of fifth and sixth colnmns may be substituted to be read as “in position™ and “Total™ instead of *Total in pasition”
14. 37 Seventh column, seventh line from botom o AT ]
15. 37 Eighth column, seventh ling from botom ) Repistrar General __ Becretary General
L6, 37 In the second last column, the following entrics may be inserted vertically in the order indicated:- “3.96™, “90,007, “3,127, “11,62", “12,107,
28,307, 33,907, “15,15™ & “1.53,92". o
17. 37 In the last column, second line from top ] 90,90 _ 90,00
18. 38 In the second last column, the following entries may be inserted vertically in the order indicated:- 1,527, “1,18.907, “4,70", “4,74,197, *-",
“1,81,577 1,012,867, “34,87" & “53" instead of the single existing entry of “4,74,19" in the said colomn. |
19. 38 In the last calumn, sixdh line from bottom 47234 ) N 47134
20. 30 Eighth column, sixth line from bottom B G, T i, afitaras
21. | 39 In the second last column, the following entries may be inserted verlically in the order indicated:- *1,70,557, “857, “30,707, “1,87", “27,02",
H55.96", “2.62.447™, & “5,36" just above the existing last three entries in the said column.
1 |39 Last column, seventh ling from bottom - - - - | 18,39
23, |3 | Lastcolumn, secoend line from bottom - 25,7349 25,7439
24, 40 | Second column, first entry - B 35.00.78 35,08,16
25. 40 | Second column, last entry 49142 | 488980 |
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w6 -FaEa SN, 6l —ELECTION COMMISSION

111, =iy 50 W & o

LI, The details are as follows :—

A
Actuals,
20062007
et O - O
Flan  Mon-Plan

- 541,00

11,000
30,00
400
1806
3,92.00
35,00
46,03

G000

T HE&AT 61
DEMAND NO. 61

Frata s
ELECTION COMMISSION

TR Revenue Capital Total
Voted ; 15,50,00 A 15,5000
wife
Charged - -
Budget Estimates, Revised Estimates,
2007-2008 2007-2008
Plan  Mon-Plan Plan  MNon-Plan
Pt (e vind) 25 Elections {Major Head)
FAfE rpn 00101 Election Commission
{Fg ) {Minor Head)
i 01 Establishment
5,70,00 59000  #FR 010007 Safaries
1,00 100wl 010002 Wages
— 13,00 — 1300wt v 010003 Over Time Allowiance
— 2500 - 2500  fafgem T 010004 Medical Treatment
- S200 - 5200 s e = 01001 Domestic Travel Expenses
— 250 — 2500 fatmi wwn = 010012 Foreign Travel Expenses
— 400,00 — 40000 =y =m 010013 Office Expenses
— 401, — 40,00 wEwE 01006 Publications
— 45,06 — 5500 7= wyTHEE =0 0L020  Other Administrative
¢y Expenses (Hospitality)
- - LN @9 e st mmenn DLOG2T  Minor Works & Maintenance
— 40,00 — QR0 wremtew g 010028  Professional Services
— 15,00 — |50 &= =m 010050  Other Charges
AT AT 0 Voters Awareness
— — — —  EE T 020011 Domestic Travel Expenses
TR W 200013 Office Expenses

I.& 1—R

(F=m 7w )
{1n thousands of Rupees)

RGeS

Budget Estimates

) 20082000
FHET - g
Plan  Mon-Plan Tuotal
-— 550,00 5,50.00
— 1,00 1,00
— 13,00 13,00
- 2500 2500
— 6000 G000
2500 2500
— 4,00.00 4,00
— 3200 A200
— 45,00 45,00
— 10,00 10,00
— 3,00 53,00
F400) 13,00




: AT WA DEMANDS FOR GRANTS, 2(H18-2009

[ & = )
(11 Thousands of Rupees)
Actuals, Budget Estimates, Revised Estimates, Budget Estimates
2006-2007 2007-2008 20072068 2008-2000
oS- e - F e AEET- e e e W
Plan  MNon-Plan Plan  Mon-Plan Plan  Non-Plan Plan  Non-Plan Tatal
— — == 1.00 — 0 = JEA 020031 Grant-in-aid - 100 1,00
M 003 Training
Frata & fem wimem = M Imparting Training for
A Election
= 42 00 - 1,00,00 — 10000 Sy e 010028  Professional Services 1.00,00 1,000,060
TiTEHiT A 110 Delimitation
{ T ) Commission
{Minor Head)
T 0l Establishment
— T6.00 — TR0 — 8600 WA 010001 Salaries -— 86,00 H6.00.
— — — == =5 — gl 010002 Wages — - —
— 1,00 — 1.00 — 200 wEEE 010003 Over Time Allowance — 10K 100
—— 6,00 —_ 10,00 —- 1000 fafean 7= 010006  Medical Treatment — 10,00 10,00
— 1200 — 11,00 - 1500 o s =y 01.0011  Domestic Travel Expenses — 11,06 11,00
— 21,00 — | 8,00 —- 1800 =iy = 010013 Office Expenses -— 18,00 18,00
— =< — 1,00 - 100w 0L0016  Publications -— 1,00 1,00
— 300 S 400 - 300 3 wmEEE = 010020 Other Administrative - 3,00 300
i =i ) Expenses (Hospitality)

— B — 143000 — 1550000 et s Total—Election Commission — 155000 15.50,00




1.

wE 61— Frarm  mEmiNe, 61 —ELECTION COMMISSION 3
111, Frafem amam
. ELECTION COMMISSION
¢ B F A
{In thousands of Rupees)
el 1, 2007 T HE el W R EED i T
ST T F A
Strength as on Estimated Strength Actual  Budget Revised  Budget
I st March, 2007 as on st March Estimates FEstimates Estimates

warg w fafm b A ] M_E_w.m_..c:m 062007 2007-2008 20072008 2008-200%
TotalNo. Regu- Tempo- Ad-hoc Total in
of posts. lar Fary position
Tt s Election Commission
T A—Salarics
() A () Officers
R, 30,000 (Fixed)
3 i - —_ 1 3 3 v faniee s, ek Chief Election Commissioner, [ 1,00 11,00 [ 1,00
ST Election Commissioners
Rs. 18,400-500-22 400
4 4 — - 4 4 4 3 PEEA S Deputy Election Commissioners 10,04 1004 10,04
R, 14, 30020018300
2 2 — — 2z i 2 et (W) W TN Director { Admn.)cum-Principal 4101 401 401
af Secretary
wrs i Principal Secretary
Rs, 12,0606-375-16,500
1" 11 - - ] W1 wfEwwr A 7 Secretaries 3 Sr. Principal
ErEmER S A AT Private Secretary |. Lib. & Info, Officer |5.80 19,31 1531
Fs 10,000-325-15,200
9 19 == — 12 19 19 A, [2-Linder Secretaries, 2947 2947 2947
gt nfag (&R 1-Under Secretary (Legal)
T T (A ) [-Deputy Director (O.L)
wur i wfae 3« Pringipit] Private Secretarics

L& J—B

R TA00-250-1 2000



U

wrE w2007 = Hen uEE oy W
FAI e
Strength as on Estimated Strength
151 March, 2007 as an 1st March
b e A e e B 2008 2009

Total Mo, Repu-  Tempo- Ad-hoz Totalin
of posts  lar rary position

I 1 — = i I | wwra fdyrs (e )

1 3 = = 3 33 AT o et
aniteng (fulier)
eI EE TR
Tyt wwred aqforserd) (2 )
Tt = i ( fafies)

B2
d
|
I
(2%
%]
b

A AhrET

37 37 - 7 3737 s s
il wiem
T TR A
= S

{7} wEET A

AEE ik rmED
o T WA
o, fyeh s

B 5 — — 5 5 5 =, = wETs
o, FHETER

E; 3 3 3 3 e AR
=i ¥ (L )

1.&3—H

FEAT W WEIDEMANDS FOR GRANTS, 2008-2008

(T FE W)
(In thousands of Rupees)
AR EErd Eoion) A
A A =
Actal Budget  Revised Budget
Estimates Estimates  Estimates
20062007 2007-2008  2007-2008  2008-2000

1-Assistant Director (OL) 120 L20 120
Rs. 7450-225-11500)
1. Pay & Accounts Officer & 233 349 349

I Supdt. Legal 1. A.A.O,

Fes. RODO-275-13.500

1-O05.D (LT )& 265 265 265
1-0.8.D, (Legal)

Fes, G300=200-10,500

29-Section Oficer,

1-Protecol Officer, 41,85 3900 39,00
6- Private Secretary,

1-Assit. Lib, & Information

Officer

120135 120,17 120,107

(B Seall

R, G300-200- 10,500

Bi-Assistant 7517 SO0 R0,00
10-Personal Assistant

1-8r. Stats, Assistant

2-8r. Hindi Transiator

Rs. 3500-175-0000

3-Jr. Hindi Translator

2.-5r Accountant - 446 446
s, 5,000-150-8.000

2-Library Assistant

1. Staff Car Driver (Spl Grade) 20 240 240
Fs, OO0 | (G000




weEn 1 -FEbm SErTMe. 61—ELECTION COMMISSION

THE W
Sl

TEE UTH, 2007 W HE

Strength as on
1st March, 2007
i A Feiw s b B

Total Mo,  Regu- Tempo- Ad-hoc Total in

of posts  lar rary position
4 4 - — 4 4 4
58 5 - —_— 58 o
73 ] — = T 2 |
2 2 — — 2 2 2
2 a2 = S g 2 =2

Estimated Strength
as on st March
2008 2009

= i et ¥E -]

=3 &t fafaw
sy -2
w=iF w gEa uE-l

spert sy} fafirer

A A

i g
TR gt E-|

o, ek s

fEwra o

TR yEETera e wE- 1

M.-9H + TEL

(- H]

AR

Actual

2006-2007

Fis 45001257000

4-Staff Car Diriver Grade-|
R, 4000 100-6000
3-UDC.

17-Steno Grade 'IY

A-Staff Car Driver Grade-11
Bas. 3050-75-3950-80-45%0
-1 DC.

J-Xerox Operators,

3-5taff Car Drivers,
1-Library Attendant Grade-1
1-5r. Gst. Cperator |- Despatch Rider
Ra. 2750-T0-3800-75-4400
2-Jr. Library Attendant Grade-11
Rs. 2650-65-3300-70-4000
1-Record Sorter

19-Datiry

Rs. 2610-60-31 50-65-3540)
2-Jamacar

Rs. 2550-55-2660-60-3200
45-Peons,

12-Farashes;

3-Safawalas

(T Allowances + DUP,

AL

5

(R T H)
{In thousands of Rupees)

T

ERiD

SR SR SR

Budget

Estimates

2007-2008

007

17

330

1,87.17

26248
570,00

Revised
Estimates
2007-2008

305

| 50,73
2.79.10
5,504

Budget
mm:EmEm.
2008-2009

282

3550

3417

3050




fi SR W AVDEMANDS FOR GRANTS, 2008-2009
(i w )
{In thousands of Rupeés)
qEE W, 2007 F HE Tl = e ] wiA T
ST He i s AN
Strength as on Estimated Strength Actual  Budgelt  Revized — Budget
tst March, 2007 as an 1st March Estimates Estimates Estimates
et o P s e T 2008 2009 AN0G-2007  2007-2008 “2007-2008  2008-2009
Total Mo, Resu-  Tempo- Ad-hoc Totalin
of posts lar rary position
o g Dielimitation Comimission
il A-Salaries
Bis. 30000 {Fixed) 380 3,80 380
1 ] — - | 11 = Chairman
I 1 — — 1 11 e S fawm wrd s Rs. 18,400-500-22 400 352 352 352
1-05D to Chainman
s, 12000-375-16500 332 352 352
2 2 — — 2 2 2 W ? |-Secretary
v Fit wfe 1-Sr. Principal Private
Secretary
Rs. [0000=325-15200 7,76 176 .76
5 5 — - § 5 5 wmufm d-Under Scey.
e el wia 1-Pringipal Private Secretary
Rs. 7300-250-1 200 1,20 |20 1.20
| 1 - —_ 1 11 v e (el Assistant Director {(OL)
R, 6500-200- 10500 4,18 522 52
5 5 =i — 5 § 5 smam s e agEeE (3) 4-Section Officer,
1-Sr. Hindi Translator
R, 6300-200-1 0,500 836 T30 730
7 7 - — w A - o A e f-Assistant, 1-Junior Hindi Translator
[2s, 4000 | DO-G000 249 249 249
4 4 = =3 4 4 4 = deifles 4-UDC
Ris. 3050 75-3930-50-4350 1 88 43 4
| | . o 1 | | = snsHE 1-Staff Car Driver
s 2650-65-3300-T0-4000 245 I6T 367
9 9 - - 9 g 9 == 2-Daftry/famadar
Rs. 2550-55-2606{0-60-320
T 5-Pean

J-Farash/Safaiwala

32,16 3851 1891

=
=
|

I

o
=
&,

li&-1—H
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-ull.-

e o) —Frar SN, Al—ELECTION COMMISSION

] =T, 2007 FHEm e e
SRR HeE
Strength as on Estimated Strength
15t March, 2007 as on 1st March
W E H fmtm owwm oW ogw 2008 2009
Total No.  Regu- Tempo- Ad-hoc Total in

of posts lar rary position

{ )W+ Fm,

421 42] — - 421 21 4£21 FE-w-Im
Hﬂ|
T
Q1 T4
T AT =
fasm o =1

421 421 — — 421 421 421 g

5040 L&) 2007 —2

(C) Allowances + DLP,

Total A—Salaries

B—Wages

C—Owertime Allowance

D—Travel Expenses

Domestic Travel Expenses

Foreign Travel Expenses

Total

3

{FAm o )
(Tn thousands of Rupees)
AR TH i Tz

A il FHH
Actual Budget  Revised Budget

Estimates Esnmates  Estimates
20062007 20072008 20072008 2008-2009

38.84 4704 4708
7800 86,00 26,00

64800 67600 67600

100 10 1,0
14.00 14.00 14,00
63,00 G740 67,00
2500 2500 25,00

TS0 78300 7300




HEEE T AT
Actuals, Budget Estimates,
20005-2007 2007-2008

s - st STt
Plan  MNon-Plan Plan Non-Plan
— 541,00 — 57000
g = - 1,00
- 11,00 — 13,00
— 30,0 = 2500
— 54,00 -— 5200
— 8,00 - 2500
- 352,00 e 4,00,00
- 40,00 — 40,00
— 35,00 - 40,00
— 46,00 — 4500
— 600 — 1500
- — — 100
— 4200 - 100,00
— .w..m«nﬁ_ — ..._.W._U_u
e 1,00 = 1.00
2 600 - 10.00
— 12400 = — 11,00
— 2100 18,00
= == — 1,00
3.00 — 4.00
— 3,54.00 14, 50,00

yirdam =@ e = @
Summary of Object-Headwise aggregate of the total provision under

Wi wWeEn ¢ 61 Frates amam

ATAT 1 BEIDEMANDS FOR GRANTS, 2008-2000

DEMANDNO.61—ELECTION COMMISSION

wifm FEE

Revised Estimates,

2007-2008

A st

Plan  Mon-Plan
- 590,00
— 1,00
—_ 13,00
— 2500
= 52400
— 2500
== 400,00
—_— 1,00
— 98.00
— 40,00
— 55.00
— 15,00

10000
: - 86,00

— 200
- 10100
— 15,00
— LE00
— 10
— 3,00

15,5000

EEE

HHEH W
fafwmean aw=m
TR U
fatm m =
HETaTeA

Y W S T
ST

= U =
= T
WG S5A

ST e
gftwT smEm

s
wEmlE
ferferem S
=i T
T =0

B R e

Ld&J—H

—EEBE

=

BBz EY

CEE R H )
iIn thousands of Rupees)
HAHE HE
Budgel Estimates
20082000
A s =z
Plan  Mom-Plan Total
Salaries — 550,00 5.50,00
Wages 1.0 100
Over Time Allowance - 13,06 13,00
Medical Treatment — 25,00 25,00
Domestic Travel Expenses — 40,01 6,00
Foreign Travel Expenses - 25,00 2500
Office Expenses — 40000 400,00
Minor Works & Maintenance — 10,00 10,00
Professional Services . 83,00 83,00
Publications — 5200 5200
Chher Administrative Expenses = 4500 4500
Other Charges — 15,00 1500
Grants-in-aid = 1,0 (BEY
Training
Professional Services 1,000 AT
Delimitation Commission
Salanies - 86,00 BiAIK)
Wages - — —
Over Time Allowance — 1) (REY
Medical Treatmem - 10,00 e
Domestic Travel Expenses - I1,00 1100
{MTice Expenscy | 8,00 FE.00
Publications 1,00 | ()
Other Administrative Expenses 3 300
Toital | 3,50,00 15,5000

‘\-—.-n_n-—-“




o a2—Taf # =raiNe 62 LAW AND JUSTICE

L1, =it 35 e

[11. The details are as follows -—

Lt oH
Actuals,
2006-2007
e L B
Plan  MNon-Plan

10292 66

HIAT GE&AT 62

DEMAND NO. 62

A
LG IE T Fevenue
Voted 6,85, 84,00
i
Charged —-
TET FHAA HAfiE S
Budget Estimaies, Revised Estimates,
2007-2008 2007-2008
A - IR, HEE- T
Plan  Mon-Plan Plan  Non-Plan
YR — 200,00 —
— 75,0000 — 650000
— 300 — 500
.- 15 o
5 25
254X - 3000

faft aft =y

LAW ANDJUSTICE

it =5

Capital Total

KX BESET.
TR VT Revenue Section :
I WA (Y i) 2004 Administration of Justice

i Major Head)

=i s (WE T ey 0010 Judicial Commissioner (U Ts
T forur =) without legislature)
=ie F e sm ey 01 Grants for infrastructural
g = fe w5 facilities for judiciary
A AR 010031 Grans-in-atd
Trferet men wtwim 00405 Civil & Sessions Court
T 2 Wl 06 Fast Track Courts
T A (00031 Grants-m-ad
fertt wrememm it waAn- 00114 Legal Advisers and Counsels |
(=T T ) i Minor Head)
T = 07 Deparment of Legal Afairs
e 070002 Wages
fuafirmm T 070006 Medical Treatment
s R e 0700 Domestic Travel Expenses
FfeT =g 070013 Office Expenses

L&J1—R

@

(FETHT H)

(In thousands of Rupees)
Budget Estimates

20082000

A st i wE

Plan  Non-Plan Total

300060 3.00,00

50 00

1,50 350

- bl A0

- 35,00 3500




]

AT A AN it st
Actuals, Budget Eslimates, Revised Estimates,
2006-2007 2007-2008 2007-2008

g - e GpFaa e e S . S
Plan  Mon-Plan Plan  MNon-Plan Plan  Mon-Plan

= 13,2864 = 13,5300 — 13,08,00

135594 138500 — 134400

0 0 - 106,00 - 3,775,080
— 49,9920 — 17.50,00 — 17,5000

B4,00.00 —  160.30,00 — ] —

— 100,00 50,00

A WA, 07.0028
iy —firfit memewm i

el

a7 W {7 T 0RO
T =qia 12
Bl

HEHA A 02,0031
st fafies g 05
T (AR

TR A 05.00.31
forem 3t =0 A o
N TR

T o5
T S 199931
ol wEEA T

STHITF FHA 0028

Sty — e wE T

wireft
Frg—Taer 3t Iu-=mmadf =
FIE R

A H = e v o 1
TR (R R 3R (fuA)

AT T 11.00.28
T ST 11033)
5 W | L0050

A I -
(g

L& J—H

A =1 AVDEMAMDS FOR GRANTS, 2008-2009

Professional Services

Total—Legal Advisers and
Counsels

Oither Expenditune
{Minor Head)

Mattonal Judicial
Academy

Grants-in-aid

Mational Legal Service
Authority (NALSA)
Grants-in-aid
Computerisation of District
and Subordinate Courts
Information Technology
Grants-in-aid

Project Management
Consultancy
Professional Services

Total—Project Management

Consultancy

Total—Computerisation of

( EAr w H)
{1 thousands of Rupees)

TR A

Budget Estimates

2008-2005
Plan  Non-Plan Tota|
—  I60800 160800
- 16,5200 16,5204
#6000 8.60.00
—  20000,00 20,0000
[ 14,70,00 —  114,70,00
0,00 - 0,00
30,00 30,00
| 1580 - L1500

District & Subordinate Couris

Strengthening of Access to m_nﬁ,a
Justice in India (SAIN(EAP)

Professional Services
Girants-in-aid
her Charpes

Administration of Justice-
India Praject {EAP)




| -

e pr-Tafe i =T, 62—LAW AND JUSTICE 11
(TR B )
(In thousands of Rupees)
s TEE A TS S T S
Actuals, Budget Estimates, Revised Estimates, Budget Estimates
2006-2007 2007-2008 20072008 2008-200M
Plan  Monr-Plan Plan  ™an-Plan Plan  MNon-Plan Plan  MNon-Plan Taotal
= - 7.50,00 — 1,00 —  UEITLAEEE Cirants-in-aid §OHL00 — 1,00.00
SR TR T A 12 Swudy of Judicial Reforms 1,063,000 — 1,000,000
Pt Fiafy and Aszessment Status
i 120011 Domestic Travel Expenses 10,00 — 10,00
Tt 12.00:12  Office Expenses 20,00 - 20.00
=1 WA 120020 Oiher Administrative Expenses 2500 == 2500
{ Hospitality)
Eenea e 120028 Professional Services. 35,00 — 3500
Erehe i 120050 Other Charges 10,000 — 10,00
= — L0000 1000 . drgcemmogedia Total  Study of Judicial Reforms ooy — 10000
g e faairo e and Assessment Status
S AT FET (028 Professional Services. o
=i A = HETE Total—Study of Judicial Reforms
— -— 100,00 - 1,000,040 — e A feE & Assesment Stafus, 1,000 — 1,000,010

Total : Major Head "2014" 1200000 45,1200  165,12,00

BA0000 1264780 1710000 1073500 35100 1026900 W gmn 2014

et e il 2015 Election (Major Head)
Tt it 00102 Electoral Officers
e {Minor Head)
TS T B ATET W 01 Reimbursements to State’
i Wil Unigy, Terp ftory Govts.
- 30,0000 — 10000 — D000 =T fEn 010028 Profc.s..ual Services — 600000 60.00,00
AR A T A 00103 Preparation and Printing of

Electoral Rolls (Minor Head)
Re-imbursement 1o Stite!
Union Termitory Govis,

—  40.00.00 e D Professional Services [12,0000 121K
iy #i e T Charges for conduct of Election
31wt foars wad for Lok Sabha and State/Lnion
A wOA O A Territory Legislative Assemblies
T T A e v when held Simultancousty
iMinor Head)
R T TR % 0l Re-imbursement 1o S1ate/Union
Timy sl Territory Governments
— 15,0000 — 2000060 — 200000 =merareE A 010028  Prafessionnl Servives — 200000 20,0000
AT E ST FA T o005 Charges for conduct of election

L& J—H




ST H ATDEMANDS FOR GRANTS, 2008-2009

EiniEe T A
Actuals, Budget Estimates,
2006-2007 2007-2008
AT - s EE -
Plan  Non-Plan Flan  MNén-Plan
— ] — 0
-— 118,07 — 1,420
— 11867 — 1,72.080
— 422400 — ZXH00
— 2250000 — 1750000
- 3 - 4500
— 2250003 — 754500
— 3534270 0 — 3944100

wifi s
Revised Estimates,
0072008
S e e R

Plan  MNon-Plan

= 137,00

— 145,00

— 183,00

— 41000

— 32,00

—  A132.00

— 2570800

T i )
HaE & fon g
o W
=G
o TR e
R T A =
wEEfE gm

HIE ¢ HEE W A A
.E.n.
Y T 00,105

TP W W R T
W e
T T W g

EEC e ]
S B (F A )

T TR |
0YE 97 =09

R s

T AR - T A
=

EEE b
g 5 ga i Canis

ST G e o T
{ HET ¥ )
AT S wmE
(7T i )

& R

o

01.00.28

OZ00.28

D108
o1

010028
(M08

o

01,0028
a2

20028

2020

.00

[T=m W )
(In thousands of Rupees)
T AR
Budpet Estimates
20082009
A - T =g
Plan  Mon-Play Toeal
te Parliament (Minor Head)
Expenditure on elections to
Parliament
Professional Services 2500 2500
Expenditure in Union
Territories without Legislatures
Professional Services 3000 ERLARL]
Total ; Charges for conduct — 25,00 32500
of elections to Parliament
Miner Head 00,105
Issue of Photo Identity Cards
fo Voters
Reimbursement to State
Covernments
Professional Services — 236600 136600
Other Expenditure
{Miner Head)
Expenditure on Elecironic
Voting Machines
Professional Services — L i) 1.0
Expenditure on Presidential/
Vice-Presidential Elections
Professional Services — B0 g0
Total—Other Expenditure — 900 5.4
Total—Major Head "20] 57 — 2190000 2190000

Collection of Taxes on
Inconme and Expenditure
(Major Head)

Direction and Administra-
tion (Minor Head)




| -

Timn fr—Taly A mENe B2 LAW AND JUSTICE

AT
Actuals,
2006-20407
i s
Plan Non-Plan

— 179977
= 398

— 2546
- H0,00

30148
— 28R
= 50

- 13
— 12,05

— 4mm

EECE s
Budgel Estimates,

20072008
i - s
Plan  Nen-Flan

— 23,0000
— 7,00
= 1,00
s 000
— 20,00

- 400,00
- 276,00
— L]

2,50
16,50

HA A
Revised Estimates,

2007-2008
Plan  Mon-Plan

19.00,50
— 1)
- 26,00

— 8000

— 35000
= 260,00

16,50

267300

HERT ST ST

A

T =ran
TR AT

T T =i

TG =
fop, wEaE 3w
3 WA =
i, =fereT )
EenErpp g
37 W

HE : AT A
ST

FreEte WY =TT

T WA
fofpm avam
Wi, 7 =
Torm T =5
ST

e T 440 =

I WEEAE
{ T
L& -1

05
115.00.01
05.00.02
05.00.03
050006
05.00.01
05.00.12

050013

03.00.14
(50020

05.0028
05.00.50

06
000001
06,0002
(. 0003
(6. 000
(o000, 1
(M0 42
(600,13
0,00, 14
D616
063,00, 20

Income Tax Appellate Tribunal
Salaries

Wages

Overtime Allowance
Medical Treatment
Domestic Travel Expenses
Foreign Travel Expenses
Office Expenses

Rent, Rates and Taxes
Other Administrative
Expenses (Hospitality)
Professional Services
Other Chirges

Total : Income Tax Appellate
Tribunal

wational Tax Tribunal
Salaries

Wages

Ower Time Allowance
Medical Treatment
Domestic I'ravel Expenses
Foreign Travel Expenscs
Office Expenses

Feent, Rates and Taxes
Pubhication

|3
{ T o
{In thousands of Rupzes)
A
Budget Estimates
2008-200%
v e R i
Plin  Noen-Plan Total
- 20.40,00 20,4000
- 100 7,00
—_ 1,50 150
— 58,00 SO0
—_ 9500 95,04
=i A1) 5,000
—= 450,00 450,00
S 230,00 230,00
- 125 125
— 225 225
= [ 7,0 17,00
— 2G0T 290700
[RLY 100
i fruil
— 5 25
25 25
A )
= 75 5
- 1) 100
== [0 [LEEd
- 5 5
23 25

Oither Adminsiranive BExpenses
t Hospatality)




B e T STHA HeifvE S
Actuals, Budget Estimates, Kevised Estimates,
H006-2007 2007-2008 2007-2008

AR s - fi sl - f WPEE s fi
Plan  Non-Plan Plan  MNon-Plan Plan  Non-Plan

- — — 25 - 0
—-- - — 2 - 0
— == =t 2406 —- 1K
— 247319 — 36800 — 26,7400
— 2,00.06 — 230,00 — 220,50
— 1,50 1,50 1,50
— 1,75 - 200 - 200
— 138 — 300 — 300

1,20 = 3,00 — 41K

— 3527 — 30.00 — 30,00

[,13,78 — b6 — 68,63

- 43,00 37 56,87
— i) — 1,00 - I
. i - 2,00 — fa
- 200 - 200 - 200
— |65 250 225
— 403,18

— 43400

= 39200

S TR

g - T H.JH_EHE
Fg-gem ot 2020

AT S

i e g

wfaaterg [ i)

T W
P

it

FRAT W

Tafesm Ty
i AT =
T
e, e A E

3G WITHAF =99
{ amfirery
EEREE e

T ST
277

R e

I & J—H

06,0028
(.00.50

2052

000

04

(4.00.01
(4.00.02
04.00.03
000,06
00,11
040013
(40014
00016
40020

04.0026
04.0028
D031
04.00.50

T H ANDEMANDS FOR GRANTS, 2008-2000

(T wE H)
iIn thousands of Rupees)
T FARA
Budget Estimates
2008-2009
A - g
Plan  Non-Plan Total
Professional Services - 25 25
Other Charges — 3 25
Total-—Mational Tax Tribunal —s 2400 24,00
Total : Major Head “2020" — 293100 293100
Secretariat General Services |
(Major Head)
Secretariat ; (Minor Head)
Official Languages Wing
Salaries — 235.00 235,00
Wages — 1:50 150
Chver Time Allowance - 200 200
Medical Treatment - 300 3,00
Domestic Travel Expenses — S0 300
{MTice Expenses — 3500 3500
Rent, Rates and Taxes —— 401,06 A
Publication - 75,00 75,00
Other Administrative Expenses _— 10K L]
(Hospitality)
Advertising & Publicity — .00 (L
Professional Services 200 2K
Cirpngs-in-aidl - 4,00 o, 00
Other Charges - 250 250
Total—Official Languages Wing — 4107 .00

4007




wwm f2-faf st =rUNG. 62— LAW AND JUSTICE 15
(51 w9 )
(In thousands of Rupees)
I I AT s #g A I
Actuals, Budget Estimates, Revised Estimates, Budget Estimates
2006-2007 20072008 20072008 2008-2009
sl - s - FEE AT AR - stz
Plan  Non-Plan Plan  Non-Plan Plan  Mon-Plan Plan  Non-Plan Total
fafiy =l fam 06 Department of Legal Affairs
— 10,4936 — 122848 — 128170 3w 060001  Salarics - 146827 14,6827
— 259 - 12,75 — 1893 ==l 060002  Wages — 23,10 23,10
— 12,98 - 1461 — 1458 =\t 06,0003 Ower Time Allowance = 15581 1581
— 2335 — 3309 — 2526  Tafwmm aTEn 06,0006  Medical Treatment — 3865 38,65
— 31,06 — 319,25 - 3520 =g wm =R 0600011  Domestic Travel Expenses — 4225 £225
— 31,70 —- 35,00 — 4500 fagmww =g 06.00.12  Foreign Travel Expenses — 45,00 4500
— 24079 -— 210,70 — 21293 =oiem = 06.00.13  Office Expenses 215569 215569
— 17,62 - 515 — 465 o, weam s 0600.14 Rent, Rates and Taxes — 515 515
— 313 - 300 - 350 weme 060016 Publication — 700 T00
- 847 - Tz —_ 680  w= wernfes 06.0020  Other Administrative Expenses BE3 B33
() (Hospitality)
— 298 -- 375 — 550  samanfies we 060028 Professional Services —- 350 350
— 16629 - L1100 — LILOD  wemmm seEm 060031  Granls-in-aid - 400,00 4,00.00
- 2396 - 24,50 — 395 Fmww 060050  Other Charges — 2475 2475
— 162428 — 173100 — 178900 g fufh e fram Total—Department of Legal —  II9R00 729800
Affairs
Fengradt Fawm 07 Legislative Department
— 40755 — 480,13 — 47870 S 070001  Salaries Ce 504,16 504,16
- 4 B - 152 — 666  magi 070002  Wages — T80 TED
— 588 — 330 — 550 ot 07.0003  Over Time Allowance — 570 510
— 375 —- 11,73 — 956 faferm am=m 07.0006 Medical Treaimeni — 11,50 11,50
— 1031 — 838 — 838  wih o em 07.00.11  Domestic Travel Expenses — 240 G40
— 182 — R00 — 600 e arn = 07.00.12  Foreign Travel Expenses — 800 800
- 9636 — 85,51 - BRAS e = 07.00.13  Office Expenses — 9377 9327
— 1826 — 900 — 11,87 = 07.00.16 Publication -— 13,00 13,00
= 243 — 413 - 315 @ wwwtes = 070020 Other Administrative Expenses — 517 517
{ ufirear) (Hospitality)
— 1292 — 15,50 — 1550 == wwmsis =g 070020  Other Administrative Expenses — 1590 15,90
i Tt =) (Canteen)

5040 LENZ0OT—3 L& )R



e o2 SR wyitfum s
Actuals, Budget Estimates, Revised Estimates,
2006-2007 2007-2008 2007-2008

wE =T S - T SEE - T
Plan  Non-Plan Plan  Non-Plan Plan WNon-Plan
— — 1500 — 12,00
== 58 — 200 — 125
— 2 - 1] — 5
— 120 — 1,30 — 1,93
— 571,94 — 6,54,00 — 64900
-— 5941 —- 65,00 — 64,28
-— 0 — | — 1
— ™ == 1,50 — 1,50
— S — 200 —_ 155
— 562 — 500 — 500
— (4] — 150 — 150
25,68 4 54 — 6,00 - 6.1
— 0 — 1 — 0
— 300 — ) — 1
— 257 — 4495 1295
— a — I — i
— ] — | — {
— 53 — i - 20
- ] - | — ]
2568 7134 - 27,00 — 03,00
— 33,14 —= 35,00 — 4225
- | 30 — 1,00 — 145
— 5 —_— 20 — . i}
— 2 — 100 — B
— i) — 1,50 -- 50
- 14,17 e 9.90) — 9,90

= i T
ST T
HEF T

ST T

i Faviret fersm

= famm

T
TafFwmn aran

WU AT =
fatm o =g
TR
Fepaay, Weeet S
R

W WA =Y
{ T

T i
e T T T

S W

g —=ar faramm
et g it
st

AT ST
fafrem Fum
T =
AT B

L& —R

070027
07.0028
07.00.31
07.00.50

08
08,0001
08.00.02
08.00.03
08.00.06
08.00.11
08.00.12
OB.00.13
08.00.14
OB.00.16
08,0020

08.00.26
080027
08.0028
(08.00.50

3

31.00.01
31.0002
31.00.03
31.00.06
310001
310003

FEEL W ACHDEMANDS FOR GRANTS, 2008-2004

Minor Works & Maintenance
Professional Services
Grants-in-aid

Other Charges

Total—Legislative Department

e wyEl o)

{In thousands of Rupees)

A HAR
Budgel Estimates
2008-2009
- e
Mon-Flan Toral
20,00 20,00
6.0 6,00
10 10
200 200

702,00 TA2,00

Department af Justice
Salaries

Wagzes

Over Time Allowance
Medical Treatment

Domestic Travel Expenses
Foreign Travel Expenses
Office Expenses

Rent, Rates and Taxes
Fublication

Other Administrative Expenses
(Hospitality}

Advertising & Publicity
Minor Works & Maintenance
Professional Services

Other Charges

Total—Department of Justice

Appeliate Tribunal of Foreign
Exchange

Salaries

Wages

Ower Time Allowance
Medical Treatment

Domestic Travel Expenses
(ffice Expenses

75,00 75,00
! 1
2,00 2,00
2,00 200
T FELY
1,50 150
6.95 6,95
| 1

. X0
850 850
| |

1 |

50 2

1 1
104,00 104,00
48,00 48.00
2,00 200
25 25
200 2,00
150 [.50
13,80 13,80

e

—

w
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i

W 62-fafir sl =mNe, 62—1AW AND JUSTICE

e EECE Guici T A
Actuals, Budget Estimates, Revised Estimates,
2006-2007 2007-2008 2007-2008

st - i A S - s s sgrn-fus
Plan  Moan-Plan Plan  MNon-Plan Plan Non-Plan
— 0 —_ 0 — 0
— 15 — 25 —_ 20
- 0 —_ 15 - 1]
e 49,83 . 49,00 = 55,00
2568 272657 — 295500 — 2978
-— 15927 — 205,00 _— 1,70,00
— 274 - 3,00 — 484
-_ 370 — 300 — 300
- 400 C- 4,00 — a.15
— 0 — 30 — 30
. 2541 - 1726 — 17.26
— 3001 — 2749 — 30,50
— 7 - 10 — 10
— 269 — 285 - 285
- 22789 — 263,00 — 233,04
2568, 29,5446 — 321800 — 321100
— - - 24,5000 — 12,0000 ¢ -

Frtrn, T o =
5 WA =

{ anfer)

errrefo S

- e A e
AT

g —afaTem

Wi W W
(g it

= At (g i)
wrEn W ST
R

gl

TR T

Fafemm Tran

i T =
T
fovir, o A
AT WAAE
(-t

¥ W

FE- A T A
Hg—wEaE T sz

Fo P o (e wind)

3= 0w { e v

= = i e
o Ferr wraum

T HEH

[

310014
30020

310028

2052

Onoe2
m
01.00.01
01.0002
01,0003
01.00.06
010011
01.00.13
01.00,14
010020

01.00.30

2352

14

14.0042

17

F.ent, Rates and Taxes ==
Cither Administrative Expenses —
{ Hospitality)

Professional Services =

Total—Appellate Tribunal of
Foreign Exchange

Total—Secretarial

Secretariat General Service
{Major Head)

Crther Offices (Minor Head)
Unified Litigation Agency
Salaries

Wages

Ower Time Allowance
Medical Treatment
Dpmestic Travel Expenses
Office Expenses

Rent, Rates and Taxes
Other Administrative Expenses
{Hospitality)

Other Charges

Total—LInified Litigation Agency .

Total—Major Head 20527 —

North Eastern Areas (Major Head)
Other Expenditure (Minor Head)
Provision for Projects/Schemes

for the benefit of Morth-

Eastern Regionand Sikkim

Lumpsum provision 26,00,00

S ekt
{In thousands of Rupees)

TE A
Budget Estimates

2008-2006

- i 1

Mon-Plan Total

] 0

W 30

15 15

6800 6800

357900 357900

180,00 130,00

500 5,00

3,00 3,00

5,00 5,00

0 30

20325 2025

30,50 30,50

10 {1

285 285

247.00 24706

18.26.00 38,26,00

— 260000




Actuals,

2062007
sy -
Plan Non-Plan

1,26,60
5595
161
649

1,54
43,70

|
31

I
=

500
= 192,16

= A RA
Budget Estimates,
20072008
sudiET  smiE-fus
Plan MNon-Plan

10,00,00

14.50,00

150,00
70
3,00
700
3,00
6,10

40,00

200

B9 |

&
22450

H S
Revised Estimates,
20072008
b -
Plan  MNon-Plan

12,00,00

1,50,00
700
300
300
200

60,00
15,00
1,00
1,00

500

253,00

sl ) AFDEMANDS FOR GRANTS, 2008-2009

il it fa wga Tt

it A 2 fafa &t o -

= W | i) 2014
=y e (g ) 00.800
Faren =i = = = ]
FrEiEm

T et »w
WETAAT ST 09.99.31
T e 30
{ T )

= @ e AT o1
wferaret # f s

WRIGH A 010031
3 WIS AT Ao
{7 v

fordtm =tfa st (=7 ¥ 00,105
& s m
¥ (00,01
Hargi 010002
S W (1.00.03
Fafsem =m=m 01.00.06
el T = 01,0011
fesdes o wge 01.00.12
e 01.00.13
e, e il 01.00,14
3 e sy 010020
{ ey

EAEAIE TET 010028
HEER A TR
A7 S D150
- Fefe sraim

Lide3-—-p

(EAE T R
{In thousands of Rupees)
A A
Budget Estimates
20082000
Plan  Non-Plan Total
Functional head to which funds
for NER are to be diverted :
Administration of Justice
{Major Head)
Orther Expenditure (Minor Head)
Computerisation of district and
subordinate courts
Information Technology
Grants-in-aid 10,0000 10,00,00)
Administration of Justice
(Minor Head)
Grant for infrastructural
facilities for judiciary
CGrrants-in-aid 16,0000 — 16,0000
Other Administrative Services
{Major Head)
Special Commission of Inguiry
Law Commission
Salaries — [L85,00 185K}
Wages 2,00 LELY]
Owver Time Allowance — 300 31K
Medical Treatment — 10,00 (0,00
Dwymestic Travel Expenses — 300 3,00
Foreign Travel Expenses — 8,04 £00
Office Expenses — a3 63,00
Rent, Rates & Taxes B30 K300
Other Administrative 300 3,00
Expenses { Hospitality)
Professional Services |00 1.0
Cirants-in-aid 0 Al
Office Charges - T ALY
Toral—1.an Commussion 37650 376,50




Hem se-Tafn 3 =i, 62—LAW AND TUSTICE

R T FAA wynfm S
Actuals, Budget Estimates, Revised Estimates,
2006-2007 2007-2008 2007-2008

ST - T i s - s T
Plan  Mon-Plan Plan  MNon-Plan Plan  MNon-Plan
192,16 — 22430 — 25300
0 — 50 — 0
. 0 _ 0 i 0
— 13252 -— 1.50,00 — 1,440,000
— Io9 — 200 — 2.50
— 4] - 75 — |0
. 226 — 500 — 290
= o = 1,50 == 1,50
— 19,74 - 17,50 — 1750
— 360 — 500 — 160
— 24,80 — 125,00 — 09,50
— 2 — 25 — b1
— 22 - 100 S
— 150 - 200 250
— 25814 -— 310,00 — 27200
25814 = 3,10,00 = 27200
— 45030 ~ 53500 — s25m0

BRI ER)

e WA

£ Emg i
s TET wEE
HETEE A

1
Tafar il weRme
.
et
T
BESEvE

i T =
FTEE =5
v, W i
T

A WIH A =Y

[ Ffma)

== AT

Frg—Tafy il wa

=T T a7

L& J—R

00,798

Ne00.31

00,800
il
(.01
O 0002
000035
01.00.06
01,0611
01.00.13
01.00.14
01.00.06

01.00.20.

010028
010050

B 14
{ w ww H)
(In thousands of Bupees)
A A
Budget Estimates
20082000
Plan  Non-Plan Total
Total—Special Commission - 376,50 3,76,50
of Enguiry
International Co-operation
(Minor Inm._u
International Law Association
Grants-im-aid — 50 50
Total—Internitonal — ) 0
Co-operation
Cther Expenditure (Minor Head)
Vidhi Sahitva Prakashan
Salaries -_ 130,00 13000
Wages — 250 250
Ower Time Allowance — 1,00 100
Medical Treatment — 5,00 500
Momestic Travel Expenses 1,75 1,75
Office Expenses - 19,001 19,00
Rent, Rates and Taxes 475 475
Publications — 500,00 L 50,00
Cther Administrative Expenses - 50 |
[ Hespitality)
Professional Services - (WA 1K)
Other Charges - 250 250
Total—Yidhi Sahityva 238K 238,00
Prakashan
Tatal—Other Expenditure = 235K 218,00
Fotal—Major Head “2070 - 6,15.00 56,1500



ST F FADEMANDS FOR GRANTS, 2008-2000

AT

Actuals,

20062007
En o M
Plan  Non-Plan
- 10,00
50,1911 -
50,109,010 E,c|c

Budget Estimates, Revised Estimates,
2007-2008 20072008

A - T A s fay
Flan  Mon-Plan Plan  MNon-Plan
- 1,00,00 — 20,000
48,50.00 — 1034900 —
48,50,00 L0000 1034900 20000
10000 — 1,00.00 =
1,00,00 — 1,000,060 —

T O A S 3601
i T it
ﬁiﬂa?ﬂﬂ_ﬂ_ﬂﬂ-mﬂ%u 0l
=7 T 01.057
{ T =) - i

R T

FEHT HEA 0031
= W

Fifigey v 314 idm— g il

I T s

HET 37 3]
Wt =y g = ™
- F S (79 e i)

P HHIET A A 04891
(T T

e % o srmimemes 0
o= % fi s

WERT AT 010031
Arg—mw yitd 3o "

WA T Y weE Jal2
Wit FET S

FEr T g 04
% AT S5 (39 g yid)

T WA 04.891
I ST (Y A )

et & e am- ]|
TR gaas % fow s

TR S 01.003]
A ¥t aenz '

L& )—R

{ TETT o o)

{In thousands of Rupees)

T
Plan

Grants-in-aids to State

Governments (Major Head)

MNon-Plan Grants { Sub-Major Head)
Administration of Justice

(Special Courts)—Minor Head

Family Courts

Grants-in-aid —
Administration of Justice

Civil & Sessions Courts (Minor Head)
Fast Track Cours

Grants-in-Aid —
Grants for Centrally sponsored

Plan Scheme (Sub Major Head)
Administration of Justice
Other Grants {Minar Head)
Grant for Infrasiructural
Facilities for Judiciary
Grants-in-aid 1110000

111,00,00

Total—Major Head 36017

A A
Budget Estimates

2008-2005
- T
Mon-Plan

ELLS
Total

13,0000 13,0000

750000 75,0000

— 1110000

BB0000  199,00,00

Grants-in-Ald o UT
Government (with Legislature)
Grants for Centrally
Sponsored Plan Scheme

{5ub Major Head)
Administration of Justice
Other Grants { Minor Head)
Grants for Infrastructural
facilities for Judiciary
CGrrants-in-Aid 30000

Total—Major Head “3602° 30000
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_ T f2-Talw =i =ENe. 62—LAW AND JUSTICE 21
(e w i)
{In thousands of Rupees)
EiniEed W ST T S T WA
Acruals, Budget Estimates, Revised Estimates, Budget Estimates
2006-2007 2007-2008 2007-2008 2008-2009
i - S S i - e s - g
Plan  Non-Plan Plan  Non-Plan Plan Mon-Plan Plan  MNon-Plan Total
1344479 5387845 2450000 STL9700 1200000 4258700 =m-Te dm Total—Revenue Section 2600000 4258400  685.34.00
T T Capital Section
= WA w0 4070 Capital Outlay on Other
ArE it Administrative Services
Ty u ware 031 Direction & Administration
Terearelt W Wi e 01  Acquisition of Land &
TeE #y 9 sfinmee Construction of Building
e for Institute of Lepislative
Drafting & Research
— — — 1,00 — U e 010033 Major Works — 1,00 1.00
T W B Acguisition of Land and
w1 ofyy sfim oy Construction of Buildings for
wrA fmf Mational-tax Tribunil
-— — — 1,00 0 e e 030053 Major Works — 1,00 1,00
e aifern =i M Acquisition of Land and
# gt sfymem vd Construction of Buildings for
v Income-tax Appeilate Tribunal
— 55 - 1,00 —_ 0w 040053 Major Warks — 1,00 1,00
— 55 — 3,00 — 0 =g—qe wid “4070" Total-—Major Head **4070" e 300 3,00
— 55 - 3.00 - O ol g Total—Capital Section — 3.0 3,00
g - FEA 62 Total —Grant No. 62
= . — — — — W Charged =
1344479 5387900 2450000 5720000 1200000 4258700 =i Wioted 2600000 4258700 6858700

| & 1—@




a2 ) arper 1 O, DEMANDS FOR GRANTS, 2008-2000

AT WIS TR W WE S SEHE WA
Estimated Strength of Establishment and provision therefor
Fafiy fopam, faurd famm anfz
Department of Legal Affairs, Legislative Department etc,
wafaarma-am= A
SECRETARIAT—GENERAL SERVICES

e A, 2007

i

Actual Strength

as on 1st March et A
2007 SR W

wiwtE W Faem oawad @ Estimated Strength
Total Mo. Repgu- Tempo- Ad-hoc Totalin  ason Ist March

of posts  lar rary position 2008 2009
- A —Salaries
) — sl (&) Officers
(B, 26,000/~ fixed)
3 3 0 0 3 i 3 wemy, HiEE Chairman, Secretary
(R 22 400—26,000)
8 5 0 0 5 8 8 mwwis, e, il e Additional Secretary, Member
stygifiene fifia wemreT Full-time Member Part-time,
{ T TEE ) i T Legal Adviser (Conveyancing)
e wfan & Ex-Officio Addl. Secy.
(Rs. 18,400—22,400)

) 18 2 ¥ 1] z 27w, s ahe s e Member, Joint Secretary &
s, FepeR Wi S w Legislative Cotnsel, Joint
et o S Secretary & Govt. Counsel

Chief Controller of Accounts
(Rs. 14.300—22.400)
(Rs. 14.300—18.300)

39 21 1] 7 2B ke k! (Bs. 16,400-450-20 (041}

L, &J—B:

ElLGicED
Actual

2006-2007

936

14,52

6096

63,00

AT

ST
Budget
Estimates
2007-2008

836

2323

66,10

[ e )

(In thousands of Rupees)
wyifim T
FFA A
Revised  Budget
Estimates  Estimates
20072008 20082009
936 936

2323 23,81
56,10 6772
76,51 7839

76,51

-
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{ FEE B )
{In Thousands of Rupees)
wEFT HE, 2007 Eusien EE G i i
= Actual HFM I I
Actual Strength Budget  Revised Budget
as on 1st March wgedt e Estimates Estimates: Estimates
2007 I HEn 2006-2007 20072008 20072008 2008-2008
it E Falm send o F=  Estimated Strength
Total Mo. Regu- Tempo- Ad-hoc Totalin  as on 1st March
of posts  lar rary position 2008 2009
T et et Additional Legislative Counsel,
F WU Tama S Additional Government
37 .t} 4 25 35 35 v R et Counsel, Government Counsek
(Rs. 12, (00—16,500) 5275 5945 0,85 a6l 43
ELREL ) Deputy Legislative Counsel,
T, 39 wEE, Deputy Secretary,
s 50 ! 5 74 M Fu-wrwr famt s Deputy Government Counsel
{Rs, D000 13 200) Q3,96 109,00 1,082,000 11,89
Assistant Legislative Counsel,
wErE ferare T, Linder Scoretary, Registrar,
aar wfae, e, Assistamt Government Counsel
T AR At Principal Private Secretary,
W Tl HiEs, Private Secretary, Deputy
Tt wifiers, aforderr { soeL ), Director (OL), Libronan
BLEE L
A 42 0 42 50 50 (R 8.000. 13,500, 7.500- 48,75 SRS SR05 50,49
12,000, and
7450—11,500)

sU40 LE&JZ007—
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24 seperl W AEDEMANDS FOR GRANTS, 100832009
(T T

{In Thousands of Rupees)

et w2007 AR R A v

i Actual A g B!

Actual Strength Budget  Revised — Budget

as on |st March e T Estimates Fstimates Estimates

007 ST HEh 2006-2007  2007-2008 20072008 2008-2009

wE W N P s oWy 7 Estimated Strength

Total No,  Regu- Tempo- Ad-hoc Totalin as on 15t March
of posts  lar rary position 2008 2009
qfm wentn W TEaRE Junior Central Government
st (Tl | =fs =wn Advocate, Superintendent {Legal)}
sfeerrdi, T S, Sr. Accoums Officer, Confidential
T UE S A, Superintendent, Pay and Accounts
HETEE TieEn A Officer, Asstt. Accounts Officer,
W, AT TEaiRe, Assistant Director, Govt, Advocate;
iR, (TR, Superintendent (Printing)
apviieE (D), Superintendent (Hindi},
alErE (), Superintendent {Technical),
W T Asstt, Registrar
45 3 0 i 35 40 40 {Rs. 6,500 10,500) 7732 85,68 B5,68 &170
FAWM SATHEN, Section Officers,
e e, Cash Officer,
T T 1, Librarian Gr. I, PS.
TWETTH g
A A Leave Salary
284 1) 7 18 215 76 M6 T s (= Total{a) Officers 42262 48778 48778 49979
{1y wei-a= (b} Staff
213 157 7 k) 167 206 206 (R, 6.500—10,500 and 1,75.24 204,12 204,12 22459
5.500—5 0007

L &1—8
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§ e wwal |

(In Thousands of Hupees)

TR A, 2007 i A Hm T

=i He Actual A AR o

Actual Strength Budget  Revised Budget

a5 on 15t March R W = Estimates  Estimates  Estimates

2007 AT 20062007 20072008 20072008 2008-2009
w W W FEws oswed @ F=  Estimated Strength
Total No. Regu- Tempo- Ad-hoc Totalin as on Lst March

of posts  lar rary position 2008 2009

115

116

116

|t

werTE ( faly,
syt w0 - A
e EETRT, TS (5
EETET A T

smfefua fyamiin, weEres (),

= T g (o i),
fore HTaE, =R

e i,

=i Wi s, 72,

BT (. )

HEER, TF ViNE, s
g, pEERs T A1
yfafes 0% =, 2.4, fafos,
|, = w0 == as 1],

L & B

Assistant (Legal),

Accountant,

Senior Printing Assistant, Sr./dr.
Hindi Translator, Assistant,
Steno Grade "C°,

PA, Sr. Accountant, Asstt, (Printing),
Library Information Asst.

(Rs. 5, 000—9,000

(B 3.000—38, 000 and 4, 500-—

7.000)

Assistant Printing, Ir. Accoun-

tant, Stenographer (Bilingual),
Assistant {(Admn.), Staff Car

Diriver (Special Grade), Bill Assistant,
Staff Car Driver/Gr I, Sr. Court

Clerk Gr_ I, Library Information
Assistant, Documentation Asstt.,
Asstt, (Technical)

(Ris. 4, D00-0000 and 320049007
Accountant, Proof Reader,

Junior Translator, Librarian Grade [,
Steno Grade 'DY, LD Clerk,
Caretaker, Sr. Court Clerks Grade I1.
Staff Car Driver Grade [1

(R=. 3050-45%))

2580

G2

4830

ndgs

68,77

52,90

3048

68,77

524

31,18

70,15

33,04
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T TR, 20857
e
Actual Strength
as on 15t March
2007
WA A W aem
Total Mo,

of posts | rary position
1] 0 B 1] 7
|58 |52 I {0 533
T4 581 ] il i 1]

Regu- Tempo- Ad-hoc Total in

EE i

i HEn

1 Estimated Strength

FeAl D AREMANDS FOR GRANTS, 2008-2009

as on st March

o8 208

&0 8
155 155
T2 T2

ﬂ&%ﬂﬂ.ﬂ?ﬂmﬂﬂﬂdﬁmﬂ#,
YT it TR R,

W ek w5, T,

A, AT, wE,
T

e B i

(7Y o (aamit wE uE wen

= )
=g H—

T
T W
-] =
i W

Ferdn o oy

I

S
Actual

2006-2007

Lower Division Clerk, Court

Clerk, Court Messenger, Stafl

Car Driver (Ordinary Grade), Senior
Gestetner Operator, Lespatch Rider,
Copy Holder, Senior Library Attendent,
Library Attendant, Record Clerk

(s, 2750-4000, 3240

Rs. 2650-4000 & 2610-4000)

Junior Gestetner

Operator, Daftry, 5r. Peon,

Record Keeper

(Bs. 2550-3540) 34

Peon, Court Messenger, Sweeper,

Farash, Chowkidar, Watchman,

Leave Salary

Total (b) Staff 19597

Allowances {other than

OTA and Travel Expenses) 10,903,410

Total A—Salaries 198,99

B—Wages 22,99

C—0Overmme Allowdnce 2535

D —Travel Expenses a310

Bromestic Travel Exps: 4899

Foreign Travel Exps. 34.20
204052

g

o
Budge

Estimates

2007-2008

3320

5282

14229

13,1354

224361
2578
26,81
MIERE]
543
4450

i e )

{In Thousands of Rupees)
siyifien CED
AR R
Rewvised Budget
Estumates  Estimates
20072008  2008-2009
3320 13,85
s282 3304
44220 46765
132736 [542599
225743 25,1043
3339 3941
26,78 28,76
105,88 11995
33,18 6545
3250 54,501
243348 26,98 55

2400413
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43T Mg ATEaTET U e @ Aoy
IV—INCOME TAX APPELLATE TRIBUNAL ANID NATIONAL TAX TRIBLIMAL

TEEE W, 2007 LT B
L HEA Actual
Actual Strength

as on st March R ST

2007 FrHit 200620

wag A fofm somd  wd =@ Estimated Strength
Total Mo,  Hegu- Tempo- Ad-hoe Totalin ason Lst March

v =g ..u
of posts  lar rary position 2008 A s & i
{ T ) i (a) Oificers
2 2 0 0 2 2 2 Rs, 26,000 fixed 6,714
FHoqEaiE T President/Senior
Vice President
9 ] 0 il 8 a 9 Rs, 24.050-26,000 371
e Vice-President
o0 4 a1 0l 8 ey o ) R, 22, 400-24, 500 241,03
FEET We A = Accountant Member,
R Judicial Member
| | ] 1] | 1 Bas. 12,000-16,500 171
famn Repistrar
Rs. 10,0001 5,200 137
3 3 2 0 5 5 S HErE e Assistant Registrar
fs 7, 500-250-12,000 1,1934
112 44 58 (1 102 12 112 =fes P 7y Senior Private Secretary
T 20 P ] 41 i T Rs, 6,500-10,500 4182
Firstt rfasprdt, Tl wiem Hindi Officer, Private Secretary
T = A Leave Salary
296 120 12 0 242 296 206 (=) =5 wfewi A—Total Officers 44172
{ 71 ey B—Smaff
f 2 4 0 f 6 6 Rs. 6,500 10,500 f.42
g Superintendent
3l 10 12 0 ) 3l il R, S500-90040 19,14

I ded—H

27
(TR )
{In Thousands of Rupees)

S HE M
Budget  Revised — Budget
Estimates Estimates Estimales
2007-2008 20072008 2008-2009

624 624 6.24

26,67 2667 2738

26136 26134 267,84

L7l L |76
7137 737 756
L91H 2104 134,40
12854 7854 8039

62293 0203 52381

6,12 6,12 626

bed
=
=
[ 1=

247 2607
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TR I, 2007

1

Actual Strength
as on 141 March
2007

mE R el osmE ]
Eegu- Tempo- Ad-hoc Totalin

Total No.
of posts

&)

758

lar rary

30 M 1]
& o8 0
1 s 0
W 0
B 0

365 327 0

paosition

TEE! T
A HE

Estimated Strength
as on 15t March

2008

al

176

187

134

754

2009

et

Hile ST, waia s
fo=t s

T,

T,
wHT it = A

wiTeg AT e Aot fatis,

AT T T A
et fafes

wfirEre wadw e T
T, T
=TS Y]

T,

=T, TEE-
e, WA S
T AT

e (W j—md=rit

(T} 9 EEa T w e
A BT T W)

iy H-F

W=

- TR 9
W4T T

T A

fisn s =

o

AFED W TDEMANDS FOR GRANTS, 20082009

Sr. Accountant, Hindi Trans-

lator, Office Superintendent
Fs. 5,000-8,000

Assistant

Librarian

Head Clerks, UDC

Hs. 4, 000-6,000

Jr. Stenographer/UDC,
Carctaker/Staff Car Driver
Rs. 3.050-4590

Lower Division Clerk

B, 2,650-4,000, 26 10-4000
Record Sorter/Photocopier
Operator, Daftry and

5r. Peon

Rs. 2 330:3200

Peon,

Chowkidar, Safaiwala,
Farash and Gardener
Leaye Salary

Total (h}—Stall

(cl—aAllowances (other
than . T.A. and Travel
Expenses)

Total A—Salarics

B—Wages

C—Overtime Allowances
D—Trtvel Expenses
Cromestic Travel Expenses
Foréign Travel Expenses

Total

A
Actual

2006-2007

412

06,640

Taal
o),59

4362

344,80

101375

17,99,77

308
o
A5
80,96

18.87.70

{In Thousands

A SR
Budget  Revised
Estimates  Estimates
20072008 20072008
46,80 4580
16560 105,60
9527 65,27
8336 61,36
4567 45,67
469,79 357,79
120828 104003
23,0000 19,0075
723 f,0%

125 10K
2125 80,15
.50 815

™ 101,75
24,00,75 19,858,535

CET T )
of Rupees)
L

HIH
Budgel
Estimates

20082005

47,58

107,71

86,96
.32

46,63

3.89.38

11,27.81

20,41,00
725

173
101,75

Qi (M)
5,05

21.51,75




T 62T FT TN 62—1LAW AND IUSTICR

Actual Strength
as on 15t March

wi s, Fafm et GLe] @ Estimated Strength
Regu- Tempo- Adihoc Totalin  ason st March

2008 2009

=1 wemElTE HaT

OTHER ADMINISTRATIVE SERVICES

F-FH
() sfiwr

S, BTy

e iR

T T

e e st wEnd e
stfirfiem ARt wetEm

sty wurT wew

ST AR (TR )

T~ HTERM AT, T dof
s

HETaE Tt wrafE,

sy wfss, oeTaE

W, WA F T WehTE A
Wy Tt wivE

e (T

ST ST, T YR )
Tl siferET, wETTE e
o oHwEE LR Y anftes
R

W { F ) -arfoad

L &J—H

25
{ A i )
(In Thousands of Rupees)
EliEE] T Hyitfia o
Actual A A SR
Budget Revised Budget
Estimates Estimales’ Estimates
20062007 2007-2008 2007-2008 20082009
A—Salaries
(a) Officers
s, 30,000 ( fixed) 360 360 360 160
Chairman, Vice-Chairman
{Rs. 26,0000 6,24 1248 1248 1248
Members Fulltime
Ris. 26,000 (fixed)
Member Secretary
Rs. 18,400-22 400 245 245 245 251
Joimt Secretary &
Govt. Counsel
Rs. 14, 300-18 3040 587 587 5,87 601
Additional Gowvt. Counsel,
and Chiel Editor
Fts. 13,000 (fixed) 624 6,24 .24 6,24
Honorary Members (Part-time)
REs. 12.000-16,50( 1197 1539 1539 1780
Deputy Gavt, Counsel,
Sr. PPS and Edilors,
R, 10,000-15.200 14,73 2357 2357 arie
Assistant Govi. Counsel,
Under Secretary, Assistant
Editor, Publication-curm-
Sales Manager and
Pr. Private Secretary
R, 7500-12,000 117 1,17 LT 120
Supdt. (Legal)
Rs. 6,500-10.500 16,32 1326 1326 16,70
Section Officer, Asstt, Library
& Information Officer, PS5, PA,
Assistant Manager and
Sub-Editor, Supdt. Printing
Total (a)}—OTMicer 08,59 84,03 84,03 93,73




i

wiww . P wmd owd %@ Estimated Strength
Regu- Tempo- Ad-hoc Total in
lar

Total Ma.
of posts

3

1o

97

Tt ur, 2007
Actual Strength
as on Ist March
2007

rary

position

e o

as on |st March

2008

110

2008

(@) FHEn
FrfrrT WErTE

e firom TR

AT TE A WA, TR W,
TETTH HEW TR

F=5 #i fatew
A st 77 e’

EE A T, qE o S e
ElGE 1

TR YEAERTET A, TR,
afte waE, ST T g

T Y, W e A
i
g

iR oo

{7 9 { T e U T s
¥ T )

g (T )-TA
L& Joeib

Tl W HTUDEMANDS FOR GRANTS, 2008-200%

(TR T )

{In Thousands of Rupees)

A e s EED
Actual ST A 4

Budget  Revised Budget
Estimates - Estimates  Estimates
20062007 20072008 20072008 2008-2000

{B) Seaff

Rs. 6300-10.500 510 510 5,11 522
Personal Assistant

R, 5,500-0 000 11,31 14,79 1479 [7.15

Accountant, Assistant,

Stenographer HCE, Business

Executive

Rs. 5,000-8,000, 346 540 546 354
Library Infonmation Assistanl,

Printing Assistant, Asstt.

Proof Reader

B, 4,000-6,000 340 i) Q60 1079
L. D:C. and Steno

Girade D",

Rz, 3,050-4, 590 730 8.21 g2 37

L.D.C_, Copy Halder, Staff

Car Driver, etc,

Rs. 2,650-4,000 and 156 ke 156 i
2610-3550, 26104000

Junior Library Assistant,

Dafiry, Sr. Peon,

Carpenter-cum-Mazdoor

Rs.2.550-3200 L9495 12,95 1295 1522
Peon, Farash, Safaiwala,

Mazdoorand Packer

Leave salary

.?.EET&EH m_bm mm_.mq mw.mq mm.mm

13966 17529

(c) Allowances (other than | 39.66 m.m.m.”.___u 1A6.30
Q. T.Aand Travel Expenses)

Total A—Salarics 1,593 300,00 290,00 ..w.um,_“.__:
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i T 6

(In Thousands of Rupees)

T T, 200 E | e EE T i =

T Actual HTR SR M

Actunl Strength Budeget  Revised Budget

a5 on Tst-March ke Estimates  Estimates  Estimates

107 SR A 2000-2007  2007-2008 20072008 Z008-Hi06

ww R aE omwE T me Estimated Strength
Tomal No.  Regu- Tempo- Ad-foe Totalin s on 151 March

of posts lar rary position 2008 2009

[
e L B—Wages T4 O 950 11,50
B R C—Oivertime Allowance 202 375 400 4,00
& ER [—Travel bxpenses 308 10,50 930 11,75
SFE A = Domestic Travel Expenses L6 4,50 330 3,75
fatm e = Foreign Travel Expenses 154 6.00 6,0 .00
g Tutal 27217 323,25 3.13,00 3,601,25

#

L
.m.um_ah.m‘.m_ﬂ\nﬂﬁul | it
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frr—wrrer! TITIT W WETET MR W] ST W S W 2008-2009 % #He g =
Deetails of provision in Budget Estimates 2008-2009 for payment of Grants-in-aid to No n-Government Bodies

sEF W AFTDEMANDS FOR GRANTS. 2008-2004

[T TE A
(In thousands of Rupees)
eI i R e 1 o L e s O 3 B Girant N S1 Organisation Broad purpose Whether  Whether  Budget Remarks
= Himn T Noreceiving of assistance Recurring  Plan Estimates
assistance MNon- Non-Plan  2008-2004
FECUTTING
g2, Fafy sis = |, oo fafs gom ffir F srq@a 6 Wada A 62 Lawand 1, Indian Law For promoting Recurring  Non-Plan 6500
: AR e W (s Justice Institute and conducting
=1 research in law
( Non-Plan),
2 vt sl dwde. Tl S i - 2. Institute of For promoling Recurring  Non-Plan 26,00
e fiert, TS T o s Constitutional  studies in the
=T T, WA and Parliamen-  constitutional
Taiy = fasas, Aogm afm tary Studies system of various
=i Iy s countries, the
s o o (s fa=h ) prablems of
warking of the
Indian Constitu-
tion, develop-
ment in Indian
Constitutional
Law, Convention
in Parliamentary
procedures, ¢ic.
(Men-Pland.
% AR AR s UE et e e 3. Bar Council For restructuring of Recurring  Non-Plan 306,00
=i gfza Tefiger sl =) A e of India profissional & Legal
Fire, v g education & Mainta-
ining legal standards
4, TfmE w1 fafs & &9 5 755 3l o 4. Voluntan For work in con- Recurnng  Noo-Plan 4.9
Ferpaiermes B e e e e e Organisations.  nection with
wfafe st vam wE E and Universities  the development
g o and propagation
of lerature in
the field of Law
in Hindi and
other regional
languages.
5. Tt fafers dben oo WETaT SRy R 5 MNational Legal  For implementing Recurring . Mon-Plan 200000
FlETR e & fem Service the Legal Aid
Authority Scheme.
Tutd—Non-Flan

24,001,000



|

TEe o1--TAT Al mmmNO, 2—LAW AND JUSTICE

Actuals, Budget Estimates,
200620077 2007-2008

e - s A - o
Plan  Non-Plan Plan  MNon-Plan
- 3967 88 — 4844 61
- 38,14 -— 45,03
— 28,36 - 3181
-— 66,71 - 120,57
— 1.31,59 — 1,54.93
— 3374 - S25
2568 80723 — 251,87
- 410,53 41828
- 16228 - 2.00.12
-— 21,52 —= 21,65
- 12,91 — 15,50
— 0 — |
0 — 15,00
— 3667703 A08,06,1 5
1340901 47017 245,00,00 9564, 10
— 4805 56,11

— il 3
[34.44.79 S53BTRA5 2450000 5720000

040 LENZONT—&

FidaT e af = 9nie

Summary of Object-Headwise aggregate of the total provision under

TR A
Revised Estimates,
20072008
| - e

Plan

Mon-Flan

444818
5454
3LTR
7667

13728
5830
85234
JE23E
L7175
2635

15,50

12,06
2702670
L2 3RS
54,98

4258700

62-Tafy 3l =g
Demand No. 62— Law and Justice in the Budget Estimates 2008-2009

1

ULt
WA T
fatifem Iw=m
o = =
TR =
Farermn, e afte e
Penbie]

A WA AF =G
{ i )

T uTE T
{ i)

Fersr st wem
Y A T
= Harn
TR A
3 =
T

i

Bpogage

Ll

3
(L ET T H)
{In thousands of Rupees)
Budget Estimaltes
2MIE-2009
ST - T i
Man  Non-Plan Totai
Salaries — 488643 458643
Wazes 62,16 62,16
Civer Time Allowance — 35 34,51
Medical Treatment — 1,38.%) L3800
Domestic Travel Expenses 10,00 16620 1.7620
Foreign Travel Expenses — 6825 6825
Office Expenses 20,00 9639 983,96
Rent, Rotes and Taxes -—
Publications -
Cither Administrative Expenses 25,00
{Hospitality)
Other Administrative Expenses —
(Canteen)
Advertising and Publicity
Minor Works Maintenance -
Frofessional Services 6500
Cirants-in-aid 258,70,
Other Charpes [0iK)
Major Works -
Total @ Voted 2600000

Choreed

4,341 40541
14575 145,75

3290 5790

[ 5,90 15,50

1,01 101

200 20,
23565 2158563
1206510 3793510
58.80 58 86
3K 3.00

4258700 6838700
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= vt Phvsical Assets :
wa/Land
wBuilding
FriHiice
s Residential
wE= Roads
wBridees
fiered wftatermi I rrigation Projects
fart Ay Power Projects
sy iy Other Capital Projects
sy v FEew Machinery & Equipment
= Fewee Hifice Equipment
mrvyehicles
= Total
e v inancial Assets i—
she fea Equity Investment
W Shares
e fryBonus shares
@ vy sl oans and advances

T e we i e w e Loans to State & UT Gowts.

fadsit wmnit wrwey Loans to Foreign Govts.
e e Loan o companies

a7 &1 ww/Loan o others

w1 fadrg ffmnOther financial investments

FEE F MDEMANDS FOR GRANTS, 2008-2009

A T/ ASSET REGISTER

v w2 (In Thousand of Rupees)

Y 2006-2007 T AN
o ufgrofin

= 2006-2007 F ST
EviE Gt |

T A006-2007 F AT
WiETET = WA G

B,00.90
389

1.90.87
27031
12,7448

ﬂll:hl'_‘-'l

800,90
3,89
8,50

201,96
27031
12,8557

T Total

12,74.48

NRLY

12,8557

et

L mﬂﬂﬂﬂﬁdﬂ&&ﬁ&ﬂ@%mﬂ et e T

Motes ;

1. Assets above the thresheld value of Rupees two lakh only have been recorded.
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FETT A % AR WEEA e i o oerm & fan gfideean weem

Project-wise provision for expenditure on externally aided projects in the Central Plan
= = #) (Amount in thousands of Rupees)

o ¥ gy T A B i srpa T A
Major Head etc. Name of the Actual Revised Estimates Budget Estimates
project 2006-2007 200072008 2008-2009
TEE WEEA THH T T WErE T T zud § A wEe T HEE FTHH T = A
Budget  Of which external Budget  Ofwhich external Budget  Of which external
Support Support Support Support Support Support
| . 2 3 4 § 6 o 8
2057 —AfamE T B R hEE
2052 —Secretariat General Services ADB Project

00Tl (o i)

00.090—Secretariat { Minor Head)

(4 —=r firam

08 —Department of Justice

(AL, 1 3 —*RTEeT =9

08.00.13—OMce expenses 25,68 — — — — —
201 4—=17 THHT

2014—Administration of Justice

(HLBOG - 377 =0 (g i)

00.800—Other expenditure (Minor Head)

are | =i e T o g AE Wi

1 |—Strengthening of Access to UNDF Project - - S0 - —
Justice in India (SAJD

11.00.31—Grants in Ald (wwmm s0gm)

=T WA WA YA T T
Administration of Justice India Project ADLB Project — — 100 — 1,06, 00 —
Grants in Aid

RETHE SHEH
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LT i 5% Wb o

1. The details are as follows -

Actuals;

20062007
FEE wEET-Ta
Plan  Mon-Plan

Justice

— 350978

10,65
= 1.8135
= 2673
— 15997
- 8,16,56
. 200
— 14624
— 18,14

— 489142

HITT EEAT 63
DEMAND NO. 63

T AT, Wi
SUPREMECOURTOF INDIA

TR T AVREMANDS FOR GRANTS. 1008200

[ it )

Charged

L] kel mE
wa Revenue Capital Fotal
Waoted : — — —
Wi
Charged 585700 58,5700
{ w=m wag q)
tIn thousands of Rupees)
Budget Estinmates, Revised Estimates, Budget Estimates
20072008 2007-2008 20082009
ST - T SR AT T b e R e
Plan  Non-Plan Plan  MNen-Plan Plan  Non-Plan Tetal
=T T 2004 Administration of
( e k) (Major Head)
T = | D101 Supreme Court (Minor Head)
(o ) (Charged)
FHA] 01 Establishment
— 36,6600 — dDla0D  =m 01 Salariés 1600 3% 1600
- 11,00 — 1100wy o 0 Owver Time Allowance [ 1,00 |10
- 22500 — 22500 fatee TTEn 06 Medical Treatment 22500 23500
— 23,00 — 000 =E T 1l Domestic Travel Expenses 3000 30,06
- 1,35.00 — L9500  fewm o Em 12 Foreian Travel Expenses 195,00 1.,55,00
— 1850 — 967,50 = = 13 Office Expenses 5,501.50 9.50,50)
— 2200 — 200w 16 Publications 2200 2200
- 185,00 - L8500  wwrmies T 30 Professional Serviges 4.8500 4.85.00
im 20,50 — 22 frrita e 33 Depu, Canteen 2250 2250
— 3326,00 — 56,7400 wng—TTemm SyEy Total— Supreme Coart FRSTO0 SRAT.O0




T 61 —F=an ST, SN, 63--SUPREME COURT OF INDIA
kit eyt wr
2007 1w ST
Strength as on Estimated Strength
Lt March, 2007 asan 151 March
2008 2009
wWaimE s el kil
TotalMo.  Regu- Tempo- Ad-hoe  Totalin
of posts lar rary position
TS
(%) et
1 1 — - | T o g =i
Fa 2 — — 3 B R
l ! = - | I TR
6 4 2 = 6 6 T
3 4 l — 5 3 winfemm yeien
15 12 3 — 13 15 GreaEiEa
21 19 2 - 2 e, T
| — = I TR T
4 H — — % K HETE TR, W e

I, === =rag wia

ILSUPREME COURT OF INDIA

A—Salaries

{a) Officers

Rs. 33,000 {Fixed)
Chief Justice of India
s, 30,000/ (fixed)
Hon'ble Judges

R 26,000/ (fixed)
Registrar General
Rs 72 400-24 50{v-
Registrar

[ts, 1EA400-22 400/
Additional Registrar
Rs: 18 400-22 400/~
loint Registrar

Rs. 14,300-1 8,300
Deputy Registrar, Editors
Hs. 14,300- 18300/~
Director Library

Rs, 12:000-16,500¢
Assistant Registrars, Principal

ST

bk il
Budgel

{ T T )
(In Thousands of Rupecs)
i TR

mﬂmﬂ .w..ﬂn._.#
Revised  Budget
Estimates  Estimates

Estimates
20072008

20,00

ul" 4.

1,60

11,50

20072008 20082000

O, K

oz

I1.65
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AT ®W WA/ DEMANDS FOR GRANTS. 2008.2009

et T,
2007 T wEm
Strength as on
15t March, 2007

T E fFafE e
Total Mo,  Regu-  Tempo-
of posts lar rary

T A H
it HiE
Estimated Strength
as on st March

2008 2009

wE W

Ad-hoc Total in

pasition

O AT e A,

w5 it T
— — s . —_ — — R
95 91 4 — — 9 95 s whirmd,
o faft wfs,
PRI
4 4 — _— — 3 4 arfisfre Wl & it wias
M8 26 2 — — m M8 e
()~
4 4 — -— — 4 4 HIT WHIEE, [

47 X 2 —

— 195 729 =fre =y, w1 goties,

iy g e, Wi Safiens
LT, B T, wan T
apae, Tt o

it wien sfiEwr)

— [6i 64 =+ mEs, T

— bt 47 Aufe syl

—_ | | =E=ew

[. & J—R:

{ e w )
(In Thousands of Rupees)

e o A
Budget  Revised Budget
Estimntes  Estimates  Estimates
2007-2008 20072008 . 20082009

Private Secretary to

Hon'ble the Chief Justice

of India, Assistan! Editors,

Assistant Registrar-cum-PS, Chief Librarian

151
R, 10,0001 5 200
Branch Cvicers, 11868 114,52
Court Masters, P.5. (o
Registrar,
Librarians, 4,66 493
Rs.7430-11.300
P.5: to Additional Registrars

Total {a) Officers 471 c.u 474,19 47234

{b) Establishment |
Rs, 10,000-15,200 - — 480
Sr.Assistant Librarian

Rs. 6.500- 10,500 & Rs, £,000-13,500

Sr, Court Assistants, Comt Associates, 18127 1,82,17
Editer of Paper Books,

S1. Personal Assistant, Proof Readers,

Assistamt Librarians, Building Supervisors,

Sr. Accounts Officer

Rs_ 5, 500-9,000

Court Assistant, Cashier, 11246 L1294
Accountant

R 5.500-9,008

Personal Assistant 34,74 a0
R 4, 000-6,000

Manager A2 b
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(= wE )
(In Thousands of Rupees)

TEE |, EE o = o Hyitfia T
2007 F A A HEA HAH S HAE
Strength as ¢n Estimated Strength Budget  Revised Budget
Ist March, 2007 as on 15t March Estimates Estimates Estimates
MO8 2008 2007-2008  2007-2008  2008-2009
W E  fufm snemd ek )
Total Mo, Regu- Tempe- Ad-hoc Totalin
of posts lar rary pasition
Rs_4,500-7 000 1,69.90 1,70,22
3l 199 112 —_— — 267 31| =i e, - Junior Courl Assistant, ChaufTeurs
Fs. 3. 200-4,900
i 3 — - i 2 2w v Assistant Manager/Halwai 8 88
Rs:4,500-7 000
50 17 3 — — 39 ) e b -, BRE RO Gestetner Operator Gr.-1, Special Process 30,63 3106
T AT - -, Server, Library Allendants Gr.-T,
st waEE TE-1 Restorer Gr.-l
B, 3,050-3,550
5 5 — — — 5 5 e Tl EaiE T i Counter Clerks/Salesman/Coupen Clerk! 1,55 1,50
feare forfernfor Fafomremd Reserve Clerk, Kitchen Clerk, Cook,
Assistant Halwai
HETTEE T Fs. 4 000-6,000
40 6 = — — 48 49  wivers oiew, TEeEE-wees . Restorer Gl I Library 2782 26,39
-, T svie -1 Anendants Gr.-11, Gestetner
Orperators Gr-I1
Rs.3.500-5,120
122 o7 25 — — 97 122 e, e Lsher, Sr. Court Attendant 55,90 56,12
Rs. 3,200-4,900)
573 325 248 — — 356 873 wive wE v, e aftseE Jr Count Attendant, Chamber
Attendant (R) & (T) 26182 263,18
R 2,6010-3,540 & 2. 550-3 200
) 10 I — — 111 =m e e = Tea Maker/Sweeper/Bearer! 535 545
Wash Boy
1568 1037 531 — — 1415 1568 &= (w) @m Total (h}—Establishment 8,852,581 8.85.18 892,67
(M} W { FEEW T A {C) Allowances (other than 233170 267913 25,7349
=50 F VEFHL) OTA and Travel Expenses) 368650 403850 393850

L& J—&
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40 FATAL T OAIADERMANIDS FOR GRANTS, 2008-2008

vt =g T = e
Summary showing the detailed provision object head-wise
T T HE )
SUPREME COURT OF INDIA

DEMANDNO. 63

(¥ = |)
{In thousands of Rupees)

Actuals, Budget Estamates, Revised Estimates, Budzet Estimates

2006-2007 20072008 272008 ANIR-I00

s SR - T A - e Al - SHIEL - f it
Plan Nen-Plan Plan  MNaon-Plan Plan  MNon-Plan Plan  Mon-Plan Total
— 350978 o — 401600 A 01" 'Salaries — 3% loma 391600
= 1665 — 11,00 = 1K) s arm 03 Owver Time Alloveance e 1,00 [ 1,00
— 18135 - 225060 - 22500 fafFEe 2= U6 Medical Treatment - 22500 22500
— 26,73 - 23,00 - 3000 =T T Il Domestic Travel Expensey - 30,00 30,00
— 1.5997 — 1,558 — L9500 fady e s 12 Foreign Travel Expenses - 125,00 | 55,00
— 81656 L0,L8 50 - 96750 =g sy I3 Office Expenses = 0 A0, 50 950,50
- 22,00 - 200 - 200w 16 Publication —- 200 200
— | 4624 - | 5500 — 1,83.00  =rrmtos gam A Professional Services - 4, 85660 48500
— 1814 - 2050 — 2250 faveim fEa 33 Deptt, Cantéen — 25 0 2250
48.91,42 — 5326/ — 567400  <ig-TeEen SEET Total :—Supreme Court 58,5700 58,5700

{ wfir) Chargeil

MGIPRRND—5040 LEN2007—1 350 Capies Lk 1




